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01 08 2017 —C.P.(IB )No.356/KB/2017 — Jai Balaji Industries Ltd. Vs. Jai
Venkatesh Concast Pvt. Ltd.

ORDER
Ld. Lawyer on behalf of the operational creditor is present.

Ld. Lawyer as an intervenor has also appeared who filed the application
In the registry only yesterday which is not yet on board. It is directed that
a copy of the said application be given to the Operational Creditor by the
intervenor and also to expedite the registration of the application in the

registry.

Fixed on 07.08.2017.
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MANORAMA KUMARI
MEMBER(J)




